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Manipur, which will cater to students and sportspersons from all States and UTs, the
Central Government does not feel the need at present to open a Sports University

in Gujarat.

It is relevant to mention here that Swarnim Gujarat Sports University, set up

by the Government of Gujarat is already functioning in Gandhi Nagar (Gujarat).
Indian Football team for Asian Games in Indonesia

638. SHRI RITABRATA BANERIJEE: Will the Minster of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) whether it is a fact that Indian Olympic Association (IOA) has refused to

send the Indian Football team to the Asian Games in Indonesia;
(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b) Indian Olympic
Association (IOA) has informed that the Indian Football team has not been cleared
by them to participate in the Asian Games, 2018 to be held in Indonesia as the

Indian Football team does not meet the extant selection criteria for participation.
(¢) Does not arise.
Number of sports institutes and stadia in the country

1639. MS. SAROJ PANDEY: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state the number of stadia and sports institutes constructed/

revamped since the year 2014 till date during the tenure of NDA Government?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RAJYAVARDHAN SINGH RATHORE): “Sports” is a State Subject
and it is the mandate of states to develop grassroots sports infrastructure. However
funds have been granted by Government of India to supplement the development
of Sports Infrastructure all over the country. Ministry of Youth Affairs and Sports
through Sports Authority of India hasconstructed/ revamped various sports stadiums and

sports institutes since May, 2014 The delails are given in the Statement (See below).

The Government of India is also establishing a National Sports University (NSU)

in Imphal, Manipur. The process of construction work of campus of the NSU has

+ Original notice of the question was received in Hindi.
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started in Imphal, West District, Manipur. It has started functioning from a temporary
campus, namely, KhumanLampak Sports Complex, Imphal, Manipur and the Academic

Session of 2017-18 has also commenced from 15th January, 2018.

The Department of Sports has released grant under the Prime Minister’s
Development Package (PMDP) project for enhancement of sports infrastructure facilities

at Jammu and Kashmir (J&K), for revamping of the following stadia since 2014:-
1. Bakshi Stadium, Srinagar
2. M.A, Stadium, Jammu
3. Sports Stadium,Rajouri
4. Sports Stadium,Poonch

5. Subash Stadium,Udhampur
Statement
Sports authority of India

list of sai infra works since may 2014 till date

SI.No. Name of work

I-Sports Stadiums and SAI Centres
Delhi

1. Setting up of 400 Kva Roof top solar system under Capex model in JN

Stadium
2. Renovation/upgradation of JNS New Delhi for FIFA U-17 world cup

3. Renovation of Office building and Hostel for National Hockey Academy
at MDCNS New Delhi

SAG Alleppey

4, C/o. New Boat House maintenance yard and floating jeeting at pummanaad

at Alleppey
5. C/o 63 bedded Girls hostel, Dining Hall and Kitchen
6. C/o 63 bedded Boys hostel, Extn of fitness centre for office accn etc
RC Bangalore

7. Laying of Synthetic blue Hockey surface i/c change room and flood lights
at SAI campus




388 Written Answers to [RAJYA SABHA] Unstarred Questions

SI.No. Name of work

Bangalore
8. Renovation of swimming pool complex at SAI campus Bangalore
9. Upgradation/Renovation of 80 bedded womens hostel
10.  Upgradation/Renovation of 200 bedded Boys hostel
RC Sonepat
11.  C/o Wrestling Hall at SAI NRC Sonepat

12.  Shilaroo Laying of 200 mt 6 lane and 400 mt 1 lane Athletic track at

Shilaroo

RC Bhopal

13.  Laying of Synthetic Hockey surface at CRC Bhopal
RC Lucknow

14.  Replacement of Synthetic Hockey surface SAI Lucknow
RC Gandhinagar

15. C/o boundary wall in Sector 25 RC Gandhinagar
RC Kandivale

16. Renovation of Boys hostel at Kandivale

17.  Replacement of Synthetic Hockey surface at STC Aurangabad
RC, Kolkata

18.  Upgradation of Indoor Training Hall NSEC Kolkata

19.  C/o boundary wall at NSEC Kolkata

20.  Upgradation of STC Hazaribagh
RC Guwahati

21.  Relaying of Wooden flooring of Multi-purpose hall at SAI Sub Centre

Guwabhati

22.  Vertical extension over existing Grand Stand and installation of chairs at
NERC Guwahati

RC, Imphal

23.  Clo. of Tennis Courts with Syn. Surface at takyel Imphal
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SI.No. Name of work

24.  laying of Syn. Athletic Track Imphal, Manipur
25. laying of Syn. Hockey surface at takyel, imphal
26.  Renovation of old MP Hall at NERC Imphal

27.  Cl/o Boundary wall NERC Imphal

II-Sports Institutes
NIS Patiala
28.  Renovation of 240 bedded Yaduvendra Hostel at NS NIS Patiala
29.  Replacement of Synthetic Athletic Track at NS NIS Patiala
30. C/o Indoor swimming pool 25X25 mt size at NIS Patiala
31. Renovation of old Boys Hostel at NIS Patiala

32.  Setting up of Hypoxic Chamber at NIS Patiala

Safety of female sportspersons

640. PROF. M. V. RAJEEV GOWDA: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) whether the Ministry is drafting rules and code for conduct guidelines to be
followed by men accompanying women’s team, to ensure the safety and protection

of sportswomen from any form of abuse and harassment;
(b) if so, the details thereof;
(c) if not, the reasons therefor;

(d) the measures being taken by the Ministry to ensure safety and protection of
female sportspersons during training camps and national and international tournaments;

and

(e) the expenditure incurred on female sportspersons and their training by the

Ministry since 2014, year-wise?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS
AND SPORTS (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b) The
Department of Sports follows the guidelines under the “Sexual Harassment at Work

Place Prevention, Prohibition and Redressal) Act, 2013” to ensure the safety and



